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[Patia, this Wednesday, the 22 Day of Augt 

CO R AM 
HON'BLE SHRI JUSTICE P.K.SINHA, VICE-C 

Dr. B.R.Das, 
S/o Late Sahdeo Das. 

Vs. 

Shri J.P.Batra, the Chairman, Railway Be 
Rail Bhavan, New Delhi & Ors. 

Counsel for the applicant. :- Shri S.K.Djxit. 

Counsel for the respondents.:- N o n e. 

QRDER[oj 

Justice P. K. Sinha, VC. :- Learned counsel for the  applic 

to withdraw this contempt application. 

Permission is granted and the case is dispo 

by the applicant. 

nt seeks permission 

of as withdrawn 

.K. mha}/VC 

skj. 


